RI TEM NO. 38 REG STRAR COURT. 2 SECTI ON Xl
SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
BEFORE THE REG STRAR MR. MV RAMESH
Petition(s) for Special Leave to Appeal (C No(s). 113/2015
SHAMBHOO NATH AND ANR Petitioner(s)
VERSUS
RAM Pl YARE AND ORS Respondent ( s)
(with interimrelief and office report)
Date : 09/03/2016 This petition was called on for hearing today.
For Petitioner(s) M. Neha Agarwal, Adv.
M. E. C Agrawal a, Adv.

For Respondent(s) M. Abhishek Swarup, Adv.
M's Manoj Swarup & Co., Adv.

UPON hearing the counsel the Court nmde the follow ng
ORDER
The office report i ndi cates t hat t he Ld. Counsel for t he
r espondent Nos. 1 and 3 have fail ed to file t he count er af fidavit
within the period stipulated under the rules.
Lrs of the deceased respondent No.2 has al ready been brought

on record. Respondent Nos. 4 to 24 have been del et ed vi de order
dat ed 7.9.2015 of t he Honé&#39; bl e Judge in Chanber . Vi ewed t hus, t he
matt er shal | be processed for listing bef ore t he Honé&#39; bl e Court
under t he rul es.
(M V RAMESH)
Regi strar



